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«rr». DR. H. P. SHARMA*. Will the 
lfini*tor of PETROLEUM AND 
CHEMICALS be plowed to stete:

(a) the tote} estimated reserve of 
oil in the Third Well at Bombay 
High aa assessed m the light of the 
latest findings; and

(b) whether any agreements for 
collaboration in exploration and e*" 
ploitation of oil reserves in this area 
with foreign companies have been 
finalised or are under negotiations, if 
so, the broad features in this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C. P. MAJHI):
(a) Reserve of oil are estimated 
structure-wise. In the three wells 
drilled so fir in the Bombay High 
structure, oil bearing horizons have 
been encountered and the production 
tests have shown good flow of <& 
Xt is necessary to drill «  law more 
wells before making an assessment of 
the production potential of this 
structure.

(b)» Wo* Or. Bombay High area 
*>** been reserved for exclusive owner 
operations by the ONGC. However. 
*>ntr«4t services would be secured «s 
neoesssftr, ft#* time to Ha*.
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387C Ml. H. F. SHARMA;
SHRI D. D. DSSAI;
SHRI M C. DAGA:

WiU the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state;

(a) whether prices of Petroleum 
products sre proposed to be raised;

(b) if so, whether the new prices 
will follow the pattern recommended 
by the Oil Price Committee which 
submitted the interim report to his 
Ministry on 8*2-78; and

(c) if so, broad outlines thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY! OF PETR&UGUM AND 
CHEMICALS (SHRI C. P. MAJHI):
(a) to (c). The interim report of the 
Oil Prices Committee is under con­
sideration of the Government. It is 
not in the public interest to disclose 
the contents ot the report at this 
stage.

Adulteration of Petrel to Union 
Territories

8877. SHRI K. LAKKAPPA: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) the number of cases of adulte­
ration m petrol that have been found 
or about which complaints have been 
received from Union Territories during 
the last otne year; and

(b) the particulars thereof and 
action taken in the matter?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C. P. MAJHI):
(a) and (b). The information is being 
collected and will be M<*' on the 
Table of the House.




